
OFFI OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE-CUM-SPECIAL JUDGE
(PCACT) CBI, ROUSE AVENUE COURT COMPLEX, NEW DELHI.

ORDER

In partial modification df this office order No. DR- (SpI.Judges)/
RAC('/Gaz./2023/35417-35477-C dated 24th December, 2022 for performing urgent misc- work

like remand work, issuance of search warrants etc. after 5.00 P.M. on a working daYl SundaY and

closed Holidays, the following Officers shall be on duty on the dates mentioned against their
names :-

DatesDesignationName of OfficerS.No

8.01.2023A1
(CBt)-20

15.01.2023L2
(CBI)-17

Sunday/
Holidays

Sunday

Sunday

(X-,&) Hwa
(Vinay Kumar Gupta)

Principal District & Sessions Judge-
cum-Special Judge(PC Act)(CBI)

Rouse Avenue Court Complex,
New Delhi.

CLF8'{r7'''4

No.D.R.(SPI. Judges)/RACC/Gaz./2023/ a 30 to }5q } )
Dated, Delhi the .– ''t''iP:

Copy forwarded for information and necessary action to:-

1. The Registrar General, High Court of Delhi, New Delhi.
2. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

The Officers concerned, Rouse Avenue Court Complex, New Delhi.
The Director of Prosecution, CBI, Block No.3, 11 Floor, CGO Complex, Lodhi Roadl New Delh1.

5.The Director of Prose(..'ution1 Govt. of NCT of Delhi, Tis Hazari Courts, Delhi.
6. The ChIef Prosecutor, CBI/ACB, Rouse Avenue Court Complex, New Delhi.

J'The Website Committee, Tis Haza-ri Court, Delhi.
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6. The Branch In-charge, Facilitation and Filing Section, RACC, New Delhi.
7. The Reader to the undersigned.
7. The Lockup In-charge. Rouse Avenue Court Complex, New Delh1,
8. The Police Chowki In-charge„ Rouse Avenue Court Complexl New Delhi.
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,'@- -„%} .q~”
Principal District & Sdssions Judge

-cum-Special Judge(PC Act)(CBI)
Rouse Avenue Court Complex,

New Delhi.
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